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 3.  The  Superintendent,  Railway  Police,
 Patna,  has  proceeded  to  the  scene  of  the
 ctinie  and  is  camping  there.  The  Dy.
 Inspector-General  has  also  visited  the  area.
 A  large  police  force  has  been  sent  there
 and  the  area  is  now  being  patrolled  by  the
 police.

 4  It  has  been  alleged  that  one  young
 girl  was  also  kidnapped  by  the  miscreants.
 This,  however,  has  not  been  confirmed
 from  the  investigations  made  so  far.

 5.  All-out  efforts  are  being  made  by
 the  State  Police  to  apprehend  the  culprits
 who  are  absconding,

 श्री  रामावतार  शास्त्री  (पटना)  :  रेल  मंत्री

 महोदय  ने  भ्र भी  जो  भ्र पना  स्व-प्रेरित  बयान
 सदन  के  सभा-पटल  पर  रखा  है  उस  में  दो

 भ्र शुद्धियाँ  है  जिन्हें  सुधार  लिया  जाय  1  एक  में

 बाढ़  के  लिये  बाड़  दिया  है  कौर  पंडारा  के  लिए
 PUNARAKH  पुना रख  दिया  गया  है

 ——

 2.6  brs,

 BUSINESS  OF  THE  HOUSE

 THE  MINISTER  OF  PARLIAMEN-
 TARY  AFFAIRS,  AND  SHIPPING  &
 TRANSPORT  (SANSDIYA  KARYA
 TATHA  NAUWAHAN  AUR  PARIWA-
 HAN  MANTRI)  (SHRI  RAJ  BAHA-
 DUR)  :  With  your  permission,  Sir,  I  rise
 to  announce  that  Government  Business
 in  this  House  during  the  week  commenc-
 ing  from  3ist  May,  1971.  will  consist  of  :—

 a)  Further  discussion  on  the  Railway
 Budget  for  97i-72.

 (2)
 अमल  पल

 and  passing  of  the
 General  Insurance  (Emergency
 +Provisions)  Bitt,  1971,  rs ct  .

 (3)  General  Discussion  on  the  Budget
 (General)  for  1971-72.

 SHRI  S.  M.  BANERJEE  (Kanpur)  :
 Because  we  ate  not  meeting  in  the  Busi-
 ness  Advisory  Committee  I  am  raising
 some  points,  The  next  time  I  will  not  do
 it.

 There  has  been  a  rise  in  the  cost  of
 living  index,  an  avetage  ten  point  rise,
 and  it  has  reached  225,  and  according  to
 the  Pay  Commission  formula,  the  Central
 Government  emplopees  are  entitled  to
 another  siah  of  dearness  allowance.
 Government  has  not  taken  any  decision.
 There  is  growing  discontent  among  the
 Government  employees.  |  would  request
 the  Finance  Minister  through  you  to  make
 a  statement  m  this  House  without  waiting
 for  a  calling  attention  motion,  whether
 they  are  entitled  to  another  slab  of  dear-
 ness  allowance.

 There  in  closure  of  textile  mills  in
 places  other  than  Bombay  like  Kanpur.
 So,  it  must  cover  all  places,

 MR,  SPEAKER  :  I  will  admit  it.

 SHRI  S.  M.  BANERJEE:  About  this
 Rs,  60  lakhs  business,  there  must  be  a  dis.
 cussion,  and  another  statement  by  the
 Minister.

 झा  हुकम  पद  कछवाय  (मुरैना)  :  भ्रध्यक्ष
 महोदय,  पिछली  बार  इस  सदन  में  जो  शैड़यूल्ड
 कास्ट  नौकर  शेडयूल  ट्राइब्स  भ्रमैंडमैंट  बिल  पर
 बचा  अधूरी  रह  गई  थी  उसे  कब  तक  पूरा  कर
 लिया  जायेगा  इसका  आश्वासन  दिया  जाय  ।

 SHRI  SAMAR  GUHA  (Conitai);  I
 have  written  to  you.

 MR,  SPEAKER  :  I  will  forward  what
 you  wrote  to  me  to  the  Minister  of  Parlia.
 mentary  Affairs  without  giving  you  the
 trouble  of  speaking  on  thet,
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 SHRI  SAMAR  GUHA  It  is  neces¢ary
 to  raise  the  matter  in  the  House.  We  are
 very  much  concerned  §  abuut  reports
 appearing  im  the  press  that  an  internattonal
 move  has  been  undertaken  by  the  Big
 Powers  to  bring  about  a  political  settle-
 ment  on  the  issue  of  Bangla  Desh.  ह 13  has
 also  heen  rerorted  that  important  dignita-
 nies  of  foreign  countries  have  met  our
 Foreign  Office  officials,  that  a  personal
 letter  fram  the  Prime  Minister  of  Ceylon
 has  been  communicated  to  our  Prime
 Ministe!.  The  Government  should  come
 ent  with  a  statement  on  the  nature  of  this
 Move,  what  1५.  meant  actually  by  this  poli-
 {teal  settlement,  because  there  is  Only  one
 political  settlement,  viz,  withdrawal  of
 the  Pakistan  army  from  Bangla  Desh

 SHRI  S.M.  BANERJFE  :  What  is
 this  political  setulement  except  intervention
 by  imperialist  Powers.  We  do  not  want
 them  to  come  tnto  the  Bangla  Desh  affair,

 SHRI  SAMAR  GUHA:  Our  Prime
 Minister  and  our  Government  are  conce-
 toed  and  the  names  of  our  Prime  Minister
 and  our  Government  have  been  mentioned.
 Itas  absolutely  necessary  for  the  country
 to  know  the  exact  nature  of  the  proposal
 for  a  political  settlement.  There  should
 be  a  categorical  statement  im  the  order
 reper  next  woek  in  which  they  should  tell
 us  what  they  mean  by  a  jolitical  settle.
 meant,  and  whatis  the  attitude  of  our
 Government  in  regard  to  the  fishy  move
 undertaken  by  some  big  powers,.,  ..
 (/aterruptions,)

 MR,  SPEAKER:  In  future  Ido  aot
 went  tg  allow  any  hon.  Member  untess  I
 get  advance  intimation  about  it.

 थ्री  रामावतार  शास्त्री  (पटना)  :  प्रध्यक्ष

 महोदय  Fees  pee

 भ्रध्यक्ष  महोदय  :  भागने  कुछ  नहीं  लिखा

 है।  मारुति  सदस्य  तो  बढत  पुराने  1  हद
 CaN  नहें,  पुराने  ने  होने  हो  मै  समाप्त  कि  भाग
 1... ड  को  पता  नही  हैं।

 MAY  28,  971  Eleetions  to  Cammittees  464

 aft  रासाबलार'  शास्त्री  !  झगर  लब  लोग  ते
 ब्रोलते  लल  मै  भी  न  बोलता  ।  मे  बहुत  जरूरी  प्त
 बहना  चाहता  हु  11  अनर्जी  ले  जो  कुछ  कहा
 वहू  अपनी  जगह  बहुत  प्राप्यक  ही  सकता  है,
 लेकिन  मैने  काल  कटे  शन  नोटिस  दिया  था  रेज-
 गारी  के  सम्बन्ध  में  ।  राज  दिल्‍ली  शहर  में  इस
 की  बड़ी  दिक्कत  हो  गई  है  ।  उधर  शायरे  मे
 600  किलोग्राम  रेज बारी  बरामद  हुई  है  ।  मैं

 चाहता  हु  कि  इसके  बारे  में  कोई  डिस्कशन  यहां
 पर  जरूर  किया  जाये।  प्राय  काल  टेशन  तो
 स्वीकार  नही  करते,  भ्र ौर  दिल्‍ली  के  लोगों  को
 रेजगारी  की  कमी  की  वजह  से  बहुत  परेशानी

 है  |  मेरा  निवेदन  है  कि  श्राप  इस  पर  बहस  के

 लिए  कोई  ते  कोई  a  रत  निकाले  ।

 SHRI  K.  S.  CHAVDA  (Patan)  :  Il  have
 given  a  call  attention  notice  regarding
 the  flow  of  Chinese  aims  into  West  Bengal
 from  Bangla  Desh.

 MR  SPIAKER  >  Call  attention  14  not
 concerned  with  the  Minister  of  Parhamen-
 tary  Affairs,  ह  any  Membei  wants  to  give
 any  Suggestions  on  this  motion,  advance
 notice  should  be  given.  ]  am  not  allowing
 any  other  gentleman  now.  a

 oe

 12,22  hys.

 ELECTIONS  TQ  COMMITTEES

 (i)  NATIONAL  SHIPPING  BOARD

 THE  MINISTER  OF  PARLIAMEN-
 TARY  AFFAIRS,  AND  SHIPRING &
 TRANSPORT  (SANSADIYA  KARYA
 TATHA  NAUWAHAN  AUR  PARIWA~
 HAN  MANTRI)  (SHRE  RAJ  BAHADUR)  :
 T  move:

 “Thot  in  porsuates  of  sab-aectiod  (2)
 (a)  nf  Sectineé  of  the  dMerebant  Ship.
 ping  Act,“2958,  ike  members  of  this
 House  do  procesd  to  elect,  in  such


